
LOK SABHA DEBATES 

LOK SABHA 

W('dnesday, the 29th March, 1961/ 
Cha.itra 8, 1883 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. DEPUTY-SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 
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Manabhal Shah): The investigations 
are still in progress. 
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Shrl D. C. Sharma: What is the 
amount of money involved in uu. 
misuse of imported newsprint? 

Shri Manubbal Shah: As far as this 
particular case is concerned, when the 
place was raised they got about two 
tons of foreign newsprint. One does 
not know the total actual quantities 
involved. After the investigations are 
over, the actual quentities could be 
assessed. 
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This is a particular investigation. 
That is all. 

Shrl M. L. Dwlvedl: But the press 
is using that newsprint. 

Mr. Deputy-Speaker: Order, order. 
I hold thut opinion. 

Sbrl Tanramani: May I know the 
name or names of the users of this 
newsprint? 

Shrl Manubhal Shah: It will be 
rather premature to disclose the 
names. As soon as the investigation 
is over and Government decides on 
prosecution, then all he facts will be 
known. 

8brl N. R. Munlswamy: Who con-
ducts the investigation? Is it non-
official or departmental? What are 
terms of reference? 

Shrl Maaubhal Sbab: This is crimi-
nal investigation under the IPC and 
Cr. P.C. It is not done non-officially. 
It is done by government departmen-
tally. It is normal governmental in-
vestigation for prosecution. 
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Mr. Deputy-Speaker: That does not 
arise out of this question. 

Shri Ramanatban Cbettlar: May I 
know whether on account of mal-
practices of one or two people, the 
genuine consumers of newsprint, 
especially daily and weekly journals, 
are handicapped by not getting their 
adequate quota and, if so, what steps 
Government will take to improve the 
position and see that the genuine 
users do not suffer? 

Mr. Deputy-Speaker: That is not 
connected with this question. 

Sbri Ramanathan Cbett1ar: It is 
quite relevant in the sense .... 

Mr. Deputy-Speaker: In my opinion, 
it is not so. 

Shrl Jaganatha Rao: May I know 
how long the investigation is going 
on? 

Shrl Manubhal Shah: We have 
started it and we are trying to expe-
dite it. But. as far as criminal investi-
gation is concerned, we cannot. ... 

Shrl Jaganatha Rao: How long is it 
pending? 

Shrl Manubhal Shah: One cannot 
say when the crimina I investigation 
would be completed. We are try in, 
to t'xpeditc it as much as possible. 

Scooters and Motor-cycles 

+ i Shrl Blbbutl MLshra: Shrl AJlt Singb SarhadJ: 
Shrlmati lia Palcboudhurl: 

·11'78. Sbri P. C. Borooab: 
Sbrl P. G. Deb: 
Sbrl Sampatb: 
L Dr. Ram 8ubbaa' Slqb: 

Will the Minister of COIIIIDeI'tle ... 
Industry be pleased to state: 

Ca) how far India is aelf-suJ'llcient 
in the manufacture of scooters aDd 
motor-cycles; 




